Cantral Administrative Tri@unai
Principal Bench, Neuw Delhi,

- :
0A-2192/93
New Delhi this the 22nd Day ef March, 1995,
Hon'ble Shri B,K, Singh, Member(A)
shri Jagdish Singh,
C/e Shri B,S, Mainee,
Ad ve cat e, _
240, Jagriti Enclave, ;
Delhi=110 092, Applicant
(threugh Shri B,S, Mainee, advecats)
% ver sus

1. Unien of India,
threugh the General Manager,
Nerthern Railuay,
Bareda House,
New Delhi,

2. The Chief Administrative(Censtn),
Nerthern Railuay,
Kashmeri Gate,
Delhi,

3. The Dy,Chief Enginser(Censtructien)
Nerthern Railuay, Patel Nagar,
New Delhi, ' Respendents

(threugh Sh, D, S, Mahendru, prexy counsel fer
Sh, P.S, Mahendru, counsel)

A

ORDER(ORAL )
delivered by Hen'ble Mr, B,K, Singh, Member(A)
The learned counsel fer the appiicant stat es
that in view of the erder passesd by the Hen'ble Supreme

Court in S,L,P, filed by the U,0,1I,, the impugned erder

has besceme infructusus, Therefore, the application is

net pressed, Accordingly the 0,A, is dismissed as having

become infructueus,

: (B.K. SINGH)
Py MEMBER(A)




